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OF THE ELECTRIC

An applimtion for the grant of a Category-V licence for inter-State tradina
bvin electricjty auoss India has been made before the

Juniper Green Power T,riding Private Limited, Plot No. 18. 1st Floor,
InstitutIonal Area. Sector 32, Gurugram-122. Havana.

its annexures and enclosures.2.
an inter-State trading licence to
Limited before the

an De accessed at the website corn or
by following the

!:Wyn in the CbmmMbn’s
of the material available on record. the Commission3. On

the appll nnt qualifies fDr the grant of a
in electrIcity and by order dated 1 .8.2024

the Commission has proposed to grant a Category-V licence to the
applknnt for inter-State trading in electricity auoss India

4. NaM is hereby given in punuanoe af clause (a) of sutbsecHon (5) of
Section 15 of the Act to invite suggestions cr objections, if any. to the
proposal to grant the licence for inter-State trading in ala;tHat} is
afonsajr! by the Commissjon to b received by the undersigned labst
by 16.8.2024 at the anove noted aadr8ss. The objections al.

ved afterthespecified date shall not
has5. Me

20.82024 and the
in
the Sdf-

{Harpreet Singh PrueIi)
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